. sesking appointment on Compassionate

ENTRAL ADMINISTRATIVE TRIBUNAL, CIRCUIT BENCH, GHA. TOR .

Crininal Npplication No, 555 of 2002

Gualior, this the 16th day of July 2003

Hon'ble Shri Kuldip Singh, Judicial Member
Hon'ble Shri Anand Kumar Bhatt, Administrative Member

Brijesh Kumar Shreevas, $/o,

Late Shri Kedar Singh Shreevas,

Age 25 years, Occupation - Unemployed
K/o, = Behind Polige Colony, Khadan

~Road, Banmore, Tahsi] & District

MOrena, M.P, e Agglicagg
(By Advocate - Shri Tajuddin Khan)

Ver sy S
——3 U S

Te Union of India through Secretar

Yy
Ministry of Defence, New Delhi,

his

»  Lommandant, N,C,C. Women Training
School, Station Road, Gwalior,

[#3]
e

Welfare Offiger Adjutant,
MN.C.C. WOTS, Gualior, M.P, «e+  ZJoopondents

0RDER (Oral)

By Kuldip Singh, Judicial Membap -

The applicant has Filed this Originai Application

sesking a direction to the respondents for @pointment of the

applicant on the post of L,D.C, @n compassionate basis as per

the Rulss,

2, The applicant'sg father Shri Kedar Singh Srecvas was

working under respondent No, 2 as an L.D.C. and whe died in

harness on 14/05/1999, The applicant has made an application

ground which is sti)]

Pending and has not yet been decided by the respondents,

. N ot 4 e\ evuntlocls A
I Keeping in vieWw the i s it would pe appropriate
if the 0A jig disposed of at this stage itself, with 4

direction tg the Tespondents tg decide the application of the

applicant by 4 Speaking order within 3 stipulatey perisd
.o .



ba Accordingly, the Original Application is allowed and
the respondents are directed to pass the necessary orders
in accordance with the rules and the instructions on the

subject, within a period of 2 monfhs from the datz of

o ‘ recexpu af copy of this order OA stands disposed of..
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CENTRAL ADMINISTRATIVE TRIBUNAL, CIRCUIT BENCH, GWA IOR

Original Application No, 555 of 2002

Gualior, this the 16th day of July 2003

Hon'ble Shri Kuldip Singh, Judicial Member ‘
Hon'ble Shri-Anand Kumar Bhatt, Administrative Member

Brijesh Kumar Shreevas, S/a.

Late Shri Kedar Singh Shreevas,

Age 25 years, Occupation = Unemployed
R?o. ~ Behind Police Colony, Khadan

 Road, Banmore, Tahsil & District

Morena, M,.P, ese Applicant
(By Advocate = Shri Tajuddin Khan)

Versus

Te Union of India through Secrefary,
Ministry of Defence, New Delhi,

24 Commandant, N.C.C. Women Training
School, Station Road, Gwalier,

3. UWelfare OFficer Adjutant, N
~ N.C.C. WOTS, Gualior, M.P, ees Respondsnts T

I
i

0 RDER (Oral)

By Kuldip Singh, Judicial Member =~

The applicant has filed this Driginal‘ﬂpplication
seeking a direction to the respondents for ®pointment of the

applicént on the post of L.D.C. on compassionate basis as per

the Rules, | : /

2, The applicant's father Shri Kedar Singh Sreevas was
working under respondent Noe 2 as an L.D.C. and who died in/

harness on 14/05/1999, The applicant has made an application

. seeking appointment on compassionate ground which is still

Pending and has not yet been decided by the respondents,
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3e« Keeping in view the oRseryaldRns, it would be appropriate
if the OA is disposéd of at this stage itself, with a \<\\\\
direction to the respondents to decide the'application~of-the;

applicant by a speaking order within a stipulated peried,
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4, Accordingly, the Original Rppllcatlon is allowed and
the respondents are directed to pass the necessary orders
in accordance Wwith the rules and = the instructions on the
subject, within a period of 2 months from the date of

receipt of copy of this order, OA stands dlsposed of .
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(Anand Kumar Bhatt) | . Juldlp ingh)
Administrative Member Judicial Member
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